I THE CEITFAL ADMILIISTRATIVE TRIEBUNAL, JAIPUR BEIICH, JAIPUR

03 o, 294 /97 Dake of crder: 28.5.1998
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atya llarain

Mulesh Dumar Sharma S/ harma 2agesd abonab 22 years
aspirant of appointment on the post of Exkra Departwental staff in
Departmenk of Posts.
| .o Applicént
Versus

1. , Union of India throagh Secretary o the Govek. of India,

Derartment of Poete, Ministry of Communicaticon, ew Delhi
2. Chief Post Master Gezneral, Pajasthan Civcle, Jaipur.
3. Aszistant Superintendent of Posk Offices, Jaipur East

Sub-Division, Jaipur
. Asgiztant Superintendent of Bosk Oifices, Jaipuf Wzt

Sub-Division, Jaipur.
5. Post Magter, Jawshay lagar Hezd Post Orffics, Jaipaw
A .. Respondenis
Mr. C.B.Sharma, coansel £or the applicant
Mr. P.M.Shrinal, counssl for the vespendants
CORAM:

Hon'kle My, Patan Prakash, Judicial Member

ORDER

Per Hon'kle Mr. Palban Fralkash, Judicial Member

The lsarnsd counasl for the applicant ziabez that after

it

the Jdirectiocns of the Trikunal given to the rvespondsntz  on

16.7.1997; the respondasnts have considered hiz cas: and the

applicant haz k2en appointmenc as BE.DUA. ab Pavivahan Marg Post

!

Nffice, Jaipar and that be has alas jbin&ﬂ at the new place. 1In

view of it, the lzarnsd oounsel for the applicant stabzs that the

rzlief claimed in the OA havingy been satizfis=d, the OA haz beccms

infructuous. The 02 iz acoordingly dismizzsd with no ordsr as to
costs. The interim Jdivection iszasd on 16.7.1997 siands vacaced.

' Q)LQH

(Ratan Prakash)
Judicial Membn=t




